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hen1s ' Hospital 
forging the \1ying 
victim. 

for fabricating and 
declaration 'of the 

Departmental proceedings are being 
initiated against the Sub-Inspector. 
The gist of the judgement is being sent 
by Delhi Administration to the manage-
ment of St. Stephen Hospital w~ich 
is a private Hospital, for appropnate 
action against thc Doctor. The s~me 
would also be con\ eyed to the Medlcal 
Council of India for similar action. 

. Speeding of Funds for Tribal Sub-
'Plan Area in Bihar 

507. SHRIMATI SUMATI ORAON : 
Will the Minister of HOME AFFAIRS 
'be pleased to state : 

(a) whether it is a fact that the 
funds quantified both under State Plan 
and Special Central Assistance for 
Tribal sub-plan area in Bihar were/are 
being spent even outside the tribal 
sub-plan area; 

(b) if so, the details thereof, 'and 
his Ministry's reaction thereto; 

(c) whether in conformity with 
Tribal Sub-Plan concept Govornment 
would ensure ' that the funds quantifi~d 
for TrIbal Sub-Plan area are spen t only 
in that area; 

(d) if so, the steps proposed there-
for; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI 'NIHAR RANJAN LASKAR): 
(a) to (e) Information has been asked 
for from the Gevernment of Bihar and 
the same shall be laid on the Table of 

ttbe House on receipt. 

Recommendation RE: Personnel Policy 
by Worktng Group on Tribal 

Development 

SOS. SHRIMATI SUMATI ORAON 

,Will ,the 'Minister of HOMB AFFAIRS 
be .pleased to state: 

. (a) whether 'Working Group on 
,Tubal Dctvel pment duro g:Sixth Plan, 
set:up by Planning Commission, in its 
report of October, 19 SO hasrrecommen-
ded specifically about the personnel 
policy to · be a'dopted by States/Union 
Territories Governments for adminis-

• tration of tribal sub-plan areas' , 

(b) if so the attitude and approach 
adopted so 'far with results achieved 
if any, with regard to such recommenda~ 
Hons by States/Union Territories Go-
vernments in general and by ' Bihar in 
particular; 

, (c) whether b'is 'Ministry ndotsed 
1such recommendations in Itoto or has 
some re ervations in respect · thereof 
if so, the reasons therefor; and ' 

(d) whether Central Government 
are satisfied with implementation of 
personnel policy as recommended by 
Working Group on the part of States! 
Union Territories Governments in gene-
ral t and Bihar in particular, if not, 
steps proposed to be taken and specific 
time frame proposed therefor? 

THE MINISTER OF STATE IN 
'tHE MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) 'Yes, Madam. 

(b) All tribal sub-plan States/Union 
Territories have been requested to 
implement the recommended personnel 
policy. States including Bihar have 
broadly accepted the recommendations 
contained in this Report and a re taking 
necessary steps for their implementation. 
No separate evaluation of resul ts has 
been undertaken so far. 

t(c) These · recommendation were 
endorsed in toto by the Home Ministry. 

Cd) Implementation of the recom .. 
Imen'dation by tho States i taking orne 
time s it i a long drawn out process, 
covering all the development lind regu-
latory Departments. State Government 
including Biiiar are t king steps fot 




